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NATIONAL COMPANY LAW APPELLATE TRIBUNAL 
6TH FLOOR, EZHILAGAM ANNEXE BUILDING, CHEPAUK, CHENNAI, TAMILNADU 

                     DAILY CAUSE LIST DATED 15.04.2024 (MONDAY) 

                                   CHENNAI BENCH (HYBRID MODE) 

10:30AM 

Click here to join VC 

In the Court of Hon’ble Mr. Justice M. Venugopal, Member (Judicial), 

Hon’ble Mr. Justice Sharad Kumar Sharma, Member (Judicial) 

Hon’ble Mr. Jatindranath Swain, Member (Technical) 

 

For Withdrawal  

S.No. Case No. Name of the Parties Counsel for 

Appellants 

Counsel for 

Respondents 

1.  TA (AT) No. 

291/2021  

(CA (AT) No 
178/2020) 

Mancherial Cement 

Co Pvt Ltd & Anr  

Vs  
Chandrakant 

Agarwal  

WITH 

Mr. D Abhinav Rao  

2.  TA (AT) No. 

292/2021  

(CA (AT) No. 
179/2020) 

Mancherial Cement 

Co Pvt Ltd & Anr  

Vs  
Chandrakant 

Agarwal & 12 Ors. 

Mr. D Abhinav Rao  

 

For Admission (Fresh Cases) 

S.No. Case No. Name of the Parties Counsel for 

Appellants 

Counsel for 

Respondents 

3.  Comp App (AT) (CH) 

(Ins) No. 29/2024  

For Condone Delay 
IA No. 95/2024  

For Direction  

IA No. 96/2024 

 

Whitehand Services 

Vs  

RD Buildtech & 
Developers 

(Karnataka) Pvt. Ltd 

Mr. T Jayasankar  

4.  Comp App (AT) (CH) 

(Ins) No. 122/2024 

For Stay 
IA No. 329/2024 

For Exemption 

IA No. 330/2024 

 

Mr. B Arjun Govind, 

Suspended Director 

of BGR Energy 
Systems Limited  

Vs 

PVB Sudhakara Rao, 

IRP of BGR Energy 

Systems Ltd. & Anr. 
 

Mr. Rahul Balaji  

5.  Comp App (AT) (CH) 

(Ins) No. 101/2024  

For Condone Delay 

IA No. 281/2024  

For Exemption  

IA No. 282/2024  
To implead  

IA No. 303/2024 

Mr. Ratnakar Shetty, 

RP, M/s. Lalith 

Gangadhar 

Constructions Pvt. 

Ltd.  

 
WITH 

Mr. Bharadwaja 

Ramasubramaniam 
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6.  Comp App (AT) (CH) 

(Ins) No. 102/2024  

For Condone Delay 

IA No. 283/2024  
For Directions  

IA No. 284/2024  

To implead  

IA No. 302/2024 

 

Mr. Ratnakar Shetty, 

RP, M/s. Lalith 

Gangadhar 

Constructions Pvt. 
Ltd.  

 

WITH 

Mr. Bharadwaja 

Ramasubramaniam 

 

7.  Comp App (AT) (CH) 
(Ins) No. 104/2024  

For Condone Delay 

IA No. 286/2024  

For Exemption  

IA No. 285/2024  

To implead  
IA No. 304/2024 

 

Mr. Ratnakar Shetty, 
RP, M/s. Lalith 

Gangadhar 

Constructions Pvt. 

Ltd.  

 

 
WITH 

Mr. Bharadwaja 
Ramasubramaniam 

 

8.  Comp App (AT) (CH) 

(Ins) No. 105/2024  

For Condone Delay 

IA No. 289/2024 
Additional docs  

IA No. 288/2024  

For Exemption  

IA No. 287/2024  

To implead  

IA No. 305/2024 

Mr. Ratnakar Shetty, 

RP, M/s. Lalith 

Gangadhar 

Constructions Pvt. 
Ltd 

Mr. Bharadwaja 

Ramasubramaniam 

 

 

For Orders   

S.No Case No. Name of the Parties Counsel for 

Appellants 

Counsel for 

Respondents 

9.  Comp App (AT) (CH) 

(Ins) No. 14/2021  

To Dispense with  

IA No 36/2021  
For Condone Delay 

IA No. 37/2021  

For Stay  

IA No. 38/2021 

Shri SP Shanmugam 

Shareholder & 

Managing Director of 

M/s Shaan 
Technologies India 

Pvt. Ltd.  

Vs  

M/s. V-Con 

Integrated Solutions 

Pvt. Ltd. & Anr. 

Mr. Derrick Sam  

Mr. Hari 

Radhakrishnan G. 

Mr. Yashvardhan 

Roy-R1 

 

For Hearing (Part Heard)  

S.No Case No. Name of the Parties Counsel for 

Appellants 

Counsel for 

Respondents 

10.  Comp App (AT) (CH) 

No. 116/2022  

For Stay  

IA No. 1070/2022 

Additional docs.  
IA No. 25 & 26/2024 

Ayesha Hadi Ali & 8 

Ors.  

Vs  

Rizwana Anjum & 2 

Ors.  
WITH 

 

 

Mr. Anirudh 

Krishnan  

Mr. V Venkata Rami 

Reddy- R1  

Mr. Ramaswamy 

Meyyappan- R2 
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11.  Comp App (AT) (CH) 

No. 117/2022  

For Stay  

IA No.1071/2022 
Additional docs  

IA No. 27/2024 

Habeeb Umer Hadi 

Ali & 8 Ors.  

Vs  

Mohammed Abdul 
Raheem Abdul 

Azeem & 2 Ors.  

WITH 

 

Mr. Anirudh 

Krishnan  

Mr. V Venkata Rami 

Reddy- R1  

Mr. Ramaswamy 

Meyyappan- R2 

12.  Comp App (AT) (CH) 

No. 118/2022  
For Stay  

IA No. 1072/2022 

Additional docs.  

IA No. 28/2024 

 

Huda Baghdadi & 8 

Ors  
Vs  

Fakruddin 

Mohammed & 7 Ors. 

 

WITH 

 

Mr. Anirudh 

Krishnan  

Mr. V Venkata Rami 

Reddy- R1  
Mr. Ramaswamy 

Meyyappan- R7 

13.  Comp App (AT) (CH) 
No. 119/2022  

For Stay  

IA No. 1073/2022 

Additional docs  

IA No. 29/2024 

Mr Abdul Rahman 
Hadi Ali & 8 Ors.  

Vs  

Mohammed 

Iftekaruddin & 2 Ors.  

 
WITH 

 

Mr. Anirudh 
Krishnan  

Mr. V Venkata Rami 
Reddy- R1  

Mr. Ramaswamy 

Meyyappan- R2 

14.  Comp App (AT) (CH) 

No. 120/2022  

For Stay  

IA No. 1074/2022 

Additional docs  
IA No. 30/2024 

 

Mr. Habeeb Umer 

Hadi Ali & 8 Ors.  

Vs  

Mohd Ziauddin 

Nayyar & 2 Ors.  
 

WITH 

 

Mr. Anirudh 

Krishnan  

Mr. V Venkata Rami 

Reddy- R1  

Mr. Ramaswamy 

Meyyappan- R2 

15.  Comp App (AT) (CH) 

No. 121/2022  

For Stay  
IA No. 1075/2022 

Additional docs  

IA No. 31/2024 

Mr. Habib Abdul 

Razzaq Hadi Ali 

Albaghdadi & 8 Ors. 
Vs  

Waheeduddin Azmi & 

2 Ors. 

WITH 

 

Mr. Anirudh 

Krishnan  

Mr. V Venkata Rami 

Reddy- R1  

Mr. Ramaswamy 
Meyyappan- R2 

16.  Comp App (AT) (CH) 
No. 122/2022  

For Stay  

IA No. 1076/2022 

Additional docs  

IA No. 32/2024 

 

Ms Ayesha Hadi Ali & 
8 Ors  

Vs  

Mohammed Abdul 

Azeem & 2 Ors.  

 

WITH 
 

Mr. Anirudh 
Krishnan  

Mr. V Venkata Rami 
Reddy- R1  

Mr. Ramaswamy 

Meyyappan- R2 

17.  Comp App (AT) (CH) 

No. 123/2022  

For Stay  

IA No.1077/2022 

Additional docs  
IA No. 33/2024 

 

Habib Abdul Razzaq 

Hadi Ali Albaghdadi 

& 8 Ors.  

Vs  

Mohammed Abdul 
Kareem & 2 Ors. 

 

 

Mr. Anirudh 

Krishnan 

Mr. V Venkata Rami 

Reddy- R1  

Mr. Ramaswamy 

Meyyappan- R2 
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18.  Comp App (AT) (CH 

(Ins) No. 400/2023 

For Exemption  

IA No. 1229/2023 
For Stay  

IA No. 1230/2023 

For Directions 

IA No. 1231/2023 & 

198 & 353/2024 

Edelweiss Asset 

Reconstruction 

Company Limited & 

2 Ors.  
Vs  

Saurabh Kumar 

Tikmani, RP of Lanco 

Amarkantak Power 

Ltd. & 11 Ors. 
 

Mr. Allwin Godwin Mr. Ramakant Rai 

R1  

Mr. Adithya Reddy- 

R2-R9 & R12  
Mr. Dhananjaya 

Sud-R10  

Mr. T Sundar Rajan-

R11 

19.  TA (AT) No.51/2021  
(Comp App (AT) No. 

102/2019  

For Stay  

IA No. 1425/2019) 

Spectrum Power 
Generation Ltd. & 3 

Ors.  

Vs  

M. Kishan Rao & 42 

Ors.  
 

WITH 

Mr. Anando 
Mukherjee 

Mr. Rahul 
Unnikrishnan- R2b, 

R2c 

Mr. Yogesh K. 

JagiaR1, R2a, R2d, 

R5- R10 

20.  TA (AT) No.52/2021 

(Comp. App. (AT) No. 

137/2019  

For Stay  

IA No. 1767/2019) 

Mr. M Kishan Rao & 

9 Ors  

Vs  

Spectrum Power 

Generation Ltd & 37 
Ors) 

Mr. Yogesh K Jagia 

Mr. Rahul Unnik 

rishnan  

Mr. Krishna Dev J 

Mr. Anando 

Mukherjee 

21.  TA (AT) No. 

100/2021  

(CA (AT) No. 

209/2019) 

Keerti Anurag 

Investments Pvt. Ltd. 

& Anr.  

Vs  

Sai Anupama 
Agencies Pvt. Ltd. & 

15 Ors.  

WITH 

Mr. Aashish Jain 

Lunia 

Mr. Yogesh Jagia-R1, 

R2 

22.  TA (AT) No. 

263/2021  

(CA (AT) No. 03/2020  

IA No.59 &60/2022)  
To adv. Hg.  

IA No. 908/2022 

 

Keerti Anurag 

Investments Pvt. Ltd. 

& Anr.  

Vs  
Sai Anupama 

Agencies Pvt. Ltd. & 

Anr. 

Mr. Aashish Jain 

Lunia 

Mr. Yogesh Jagia-R1, 

R2 

 

For Hearing   

S.No Case No. Name of the Parties Counsel for 

Appellants 

Counsel for 

Respondents 

23.  IA No. 817/2023 
(Condone Delay)  

in  

Comp App (AT) (CH) 

(Ins) No. 258/2023 

 

V. Pathy Enterprises 
Vs  

Ohm Srinivasa Paper 

Boards Pvt. Ltd 

Mr. Krishna 
Bhagavat 

Ms. K Jayasudha 

24.  Comp App (AT) (CH) 

(Ins) No. 451/2023  
For Stay  

IA No. 1406/2023 

For Exemption  

IA No. 1405/2023 

 

Mr Anil Kohli 

Resolution 
Professional for Gvk 

Gautami Power 

Limited  

Vs  

Krishna Lubricants 

Mr. Abhishek Anand Mr. NP Vijaykumar 
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For Direction 

S.No Case No. Name of the Parties Counsel for 

Appellants 

Counsel for 

Respondents 

25.  TA (AT) No. 

262/2021  
(CA (AT) No. 

01/2020) 

Adita Bio Sys Private 

Limited & 3 Ors  
Vs  

Suhas Yeled 

Sharanabasappa & 

Anr. 

 

Mr. Shivam Narang Mr. Saji P John-R1 

26.  TA (AT) No. 

272/2021  
(CA (AT) No. 

47/2020) 

Anitha Rayapati & 2 

Ors  
Vs  

BIT Corp. Pvt. Ltd. & 

7 Ors. 

 

Mr. Ravi Krishan 

Chandna 

Mr. A Subba Rao-R2, 

R5 R7, R8 

27.  Comp App (AT) (CH) 

No. 117/2023  
For Condone Delay 

IA No. 1437/2023 

For Stay  

IA No. 1438 & 

1439/2023  

For Exemption  
IA No. 1440/2023 

 

Alliance Business 

School & 4 Ors.  
Vs  

Dr. Madhukar G. 

Angur & 17 Ors 

Mr. Cyril Prasad Pais Ms. Ashima Mandla- 

R1  

28.  Comp App (AT) (CH) 

(Ins) No. 255/2023  

For Stay  

IA No. 810/2023  
To adv. Hg.  

IA No. 124 & 

141/2024 

 

Phoenix Arc Private 

Limited  

Vs  

Pankaj Srivastava, 
Liquidator of 

Samruddhi Realty 

Ltd. 

Mr. TK Bhaskar Mr. 

Mayan H Jain 

Mr. Abhishek Anand 

29.  Comp App (AT) (CH) 

(Ins) No. 418/2023  

Urgent listing  
IA No. 1273/2023 

For Stay  

IA No. 1272/2023  

To implead 

IA No. 178/2024 
 

Asset Reconstruction 

Company (India) 

Limited  
Vs  

Regen Powertech Pvt 

Ltd & 3 Ors.  

 

WITH 

Mr. VV Sivakumar Mr. TK Bhaskar-R1, 

R2  

Mr. Pranava Charan- 
R3  

Mr. ML Ganesh-R4  

Ms. Padmaja Kaul 

(For Impleadment) 

30.  Comp App (AT) (CH) 

(Ins) No. 442/2023  

Urgent listing  

IA No. 1366/2023 

For Stay  

IA No. 1365/2023 
 

Asset Reconstruction 

Company (India) Ltd.  

Vs  

Regen Powertech Pvt 

Ltd & Anr. 

Mr. VV Sivakumar Mr. TK Bhaskar-R1, 

R2 
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For Admission (After Notice) 

S.No Case No. Name of the Parties Counsel for 

Appellants 

Counsel for 

Respondents 

31.  Comp App (AT) (CH) 

(Ins) No. 67/2024 

Mr.Nagarajan  

Vs  
Mohalingam Suresh 

Kumar, Liquidator of 

Easun Reyrolle 

 

 

Mr. Rohan 

Rajasekharan 

Mr. B Dhanaraj 

32.  Comp App (AT) (CH) 

No. 108/2023  
For Stay  

IA No. 1370/2023 

Reliance Commercial 

Finanace Ltd.  
Vs  

Mr. Venkatraman 

Subramanian & Anr. 

 

Ms. K Jayasudha Mr. Srinivasan- R2 

33.  Comp App (AT) (CH) 

No. 32/2023  
For Stay  

IA No. 268/2023  

For Condone Delay 

IA No. 267/2023 

Delay in re-filing  

IA No. 266/2023 
 

Unique Training 

Corporation India 
Pvt. Ltd. & Anr.  

Vs  

Smt. Lakshmi Satish 

Kumar 

Mr. SK Srinivasan Mr. Bandaru S 

Prasant 

34.  Comp App (AT) (CH) 

No. 58/2023  

For Condone Delay 

IA No. 687/2023  

For Exemption  
IA No. 685/2023 

Leave to file  

IA No. 686/2023 

 

Comissioner of 

Customs 

(Preventative)  

Vs  

Thiru Arooran 
Sugars Ltd. & 2 Ors. 

Mr. SR Sundar Mr. B Dhanaraj-R1  

Mr. S Kaushik 

Ramaswamy- R2 

35.  Comp App (AT) (CH) 

(Ins) No. 191/2023  

For Delay in refiling  
IA No. 612/2023  

To dispense with  

IA No. 614 & 

615/2023  

For Stay  
IA No. 616/2023 

 

Manoj Babu 

Madineni  

Vs  
UV Asset 

Reconstruction 

Company Ltd. & 2 

Ors. 

Mr. Samuel 

Nagadesai, PCS 

 

36.  Comp App (AT) (CH) 

(Ins) No. 264/2023  

Delay in filing Reply  

IA No. 233/2024 

Xander Finance Pvt. 

Ltd.  

Vs  

Valdel Engineers and 

Constructors Pvt. 
Ltd. 

 

Mr. Abhishek 

Jenasenan 

Mr. Perikal K Arjun 

37.  Comp App (AT) (CH) 

(Ins) No. 351/2023 

Harkirat Singh Bedi 

& Anr.  

Vs  

Velayudham Jayavel 
& 2 Ors. 

 

Mr. Ajesh Kumar S Ms. Poornima Hatti- 

R1 
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38.  Comp App (AT) (CH) 

(Ins) No. 55/2024 

Villmar Agro 

Polymers Pvt. Ltd.  

Vs  

SPC Fab Pvt. Ltd. & 
Anr. 

Mr. AG 

Sathyanarayana 

 

39.  Comp App (AT) (CH) 

(Ins) No. 85/2024  

For Urgent Listing  

IA No. 242/2024  

For Stay  
IA No. 243/2024 

M/s. Infokall 

Enterprise Solutions 

Limited, Rep by its 

Authorised 

Representative Mr 
Ramnath Reddy 

Kristipati  

Vs  

Mr. Matta Pedda 

Srinivas, Liquidator 

of M/s Bartronics 
Global Solutions Ltd. 

& Anr. 

M/s Rishika Kumar Mr. T 

Deenadhayalan-R1 

R2 

40.  Comp App (AT) (CH) 

(Ins) No. 95/2024  

For Exemption  

IA No. 262 & 
264/2024  

For Stay  

IA No. 263/2024 

Mr. Sudhir Bobba, 

Suspended Director 

of M/s Servomax Ltd.  

Vs  
TVN Enterprises rep 

by its partner Mr. 

Tadapalli Venkata 

Ramesh & Anr. 

Mr. Sriram 

Venkatavaradan 

Ms. Himangini 

Sanghi- R1 

41.  Comp App (AT) (CH) 

(Ins) No. 103/2024 

Asmitha Microfin 

Ltd.  

Vs  
Reserve Bank of 

India & 5 Ors. 

Mr. CV 

Shailandharan 

 

 

For Hearing  

S.No Case No. Name of the Parties Counsel for 

Appellants 

Counsel for 

Respondents 

42.  TA (AT) No. 

211/2021  
(CA (AT) (Ins) 

No.1424/2019) 

Western Coalfields 

Ltd  
Vs  

Sai Wardha Power 

Generation Ltd & 5 

Ors. 

Mr. Aaditya A Pande Mr. Srinivasan MD- 

R4 

43.  Comp. App (AT) (CH) 

(Ins) No. 297/2021 

PPG Asian Paint Pvt 

Ltd  

Vs  
DSC Motor Pvt Ltd. 

Mr. S Kaushik 

Ramaswamy 

 

44.  Comp App (AT) (CH) 

(Ins) No. 34/2021  

For Stay  

IA No. 81/2021 

OPG Power 

Generation Pvt. Ltd. 

Vs  

AKCT Cidambaram 

Cotton Pvt. Ltd. 

Mr. Abhishek 

Jenasenan 

Mr. T. Shanmugam 

45.  Comp App (AT) (CH) 
No.46/2021  

To dispense with  

IA No. 551/2021 

M/s. Espin 
Infosysytem Private 

Ltd  

Vs  

The Registrar of 

Companies & Anr. 

Mr. P Thangaraj Mr. Raj Kumar 
Jhabakh- R2 
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46.  TA No. 168/2021 

(Comp App (AT) (Ins) 

No. 145/2020 

Vision Millennium 

Exports Private 

Limited  

Vs  
Edelweiss Rural & 

Corporate Services 

Ltd. 

Mr. Pranay Sohini Mr. VV Sivakumar 

47.  TA No 48/2021 

(Comp App (AT) No. 

192/2019)  
For Stay  

IA No. 986/2022 

Additional docs.  

IA No. 987/2022 

Ennes Capital P Ltd 

& 17 Ors  

Vs  
Hyderabad Securities 

& Enterprises Ltd & 

17 Ors 

 

Mr. Avinash 

Krishnan Ravi 

Mr. Anant Merathia- 

R1-R13 Mr. 

Y.Suryanarayana 
R14 -R17 

48.  Comp App (AT) (CH) 

(Ins) No. 177/2021  

For Condone Delay 
IA No. 361/2021 

Leave to file  

IA No. 362/2021  

For Stay  

IA No. 360/2021 

Southern Power 

Distribution 

Company of 
Telangana Ltd  

Vs  

Kalvakolanu Murali 

Krishna Prasad RP of 

Vaksh Steel Pvt. Ltd. 
& 2 Ors. 

Mr. Adtihya Reddy Ms. A Sandhya Rani- 

R1  

Mr. Y 
Suryanarayana-R2  

Mr. Shabeer Ahmed- 

R3 

49.  Comp App (AT) (CH) 

No. 7/2022 For 

Exemption 

IA No. 53/2022 

Urgent Listing 

IA No.54/2022  
For Stay  

IA No.55/2022 

PM Johny  

Vs.  

KJ Paul & 8 0rs 

Mr. Saai Sudharsan 

Sathiyamoorthy  

Mr. Prasad 

Vijayakumar- R1, R3  

Dr. KS 

Ravichandran- R2  

Mr. Mohan 

Pulickkal- R5, R9 

50.  Comp App (AT) (CH) 

(Ins) No.309/2022  

For Stay  

IA No 708/2022 

Prakasan V & 10 Ors  

Vs  

Shri. Ravindra 

Chaturvedi, 
Liquidator of Excel 

Glasses Ltd. 

Mr. Shivshankar R 

Panicker 

Mr. Varun 

Venkatesan 

51.  Comp App (AT) (CH) 

(Ins) No. 55/2023  

Leave to file  

IA No. 193/2023  
For Direction  

IA No. 194/2023  

For Exemption  

IA No. 195/2023 

 

Employees Provident 

Fund Organisation 

Regional Office  

Vs  
M/s. Classic Knits 

India Pvt Ltd rep by 

CA.M.Suresh Kumar, 

RP & 4 Ors. 

Mr. PK Panneer 

Selvam 

Mr. PS Suman Mr. 

Chandramouli 

Prabhakar- R2 Mr. 

Bhagavath Krishnan 
PMN- R3, R4 

52.  Comp App (AT) (CH) 

No. 4/2024 Interim 
Relief  

IA No. 74/2024  

For Exemption  

IA No. 75 & 76/2024 

Additional docs.  
IA No. 169/2024 

 

Rai Bahadur Shree 

Ram and Company 
Pvt. Ltd. & 2 Ors.  

Vs  

Facor Alloys Ltd. & 

15 Ors. 

Mr. Anirudh Wadhwa Mr. Arjun Suresh-

R12, R13 Ms. 
Jayanthi Venkatesh- 

R15 
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02:00 pm 

In the Court of Hon’ble Mr. Naresh Salecha, Member (Technical) 

For Hearing  

S.No Case No. Name of the Parties Counsel for 

Appellants 

Counsel for 

Respondents 

1 Comp App AT) (CH) 
(Ins) No. 438/2022 

IA No.1109/2022  

IA No.1110 & 

1111/2022 

Shri Karshini Alloys 
Private Limited  

Vs  

Ramakrishnan 

Sadasivan  

 

WITH 

Mr. Vishal Ganda Mr. TK Bhaskar  
Mr. Mayan H Jain 

2 Comp App (AT) (CH) 
(Ins) No. 443/2022  

IA No. 1118/2022  

IA No. 1120/2022 

Shri Karshini Alloys 
Private Limited  

Vs  

Ramakrishnan 

Sadasivan 

 

Mr. Vishal Ganda Mr. TK Bhaskar  
Mr. Mayan H Jain 

Copy to: 

By the order of Hon’ble Member (Judicial) 
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